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For quick access, place your bookmarks here on the bookmarks toolbar, Manage bookmarks..,

# s ServicePlus
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Matadata-based Integrated eService Delivery Framewark
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3. m-ondleilejo enoeamieilejo eigla OTP mmI@ M@, aloelleawy”

eNISENT BRAGDID) .

Email Id

~famail com

Email OTP =

Mobile No.

O +91 ooTanrangn

Mobile OTF =

D BACK

rification link notification does not get delivered on time. |f not received, you can close this window and follow any of the below option
sred during registration and retry for verification.
k the werification link shared along with the OTP.After that, you will be able to login and apphy for services.
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@ ‘ S ServicePlus- Meta Data Based © X + v
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For quick access, place your bookmarks here on the bookmarks toolbar. Manage bookmarks...

o Ss ServicePlus

Search n| REGISTER | LOGIN

NATIONAL COUNT PREVIOUS DAY ACTIVITY
] IS RSN RIS IR
STATES © 0 sevicss APPLICATIONS 1 pecenen | DELIVERED PROCESSED REJECTED

ADOPTED ! : LAUNCHED RECEIVED

An Easy and Intuitive Application

Developed as part of Panchayat Enterprise Suite (PES) under epanchayat Mission Mode Project (MMP). TRACK APPLICATION »

ServicePlus meta-data based e-Service delivery framework which is built on LowCode-NoCode (LCNC)
architecture for delivering electronic-services to citizens. An application which is quick to learn and easy to use

with minimal effort or very less skill set. KNOW YOUR ELIGIBILITY

© Build Software through Dictate, Design & Deploy
© Interactive, Intelligent & Interoperable

© Automated Data Migration,

=d Dynamic Report Generation
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S ServicePlus

Metadata based Integrated eService Delivery Framework

Themes = Language ~ 7

Nm e W =

ABOUT SERVICE PLUS

Welcome to Service Plus

ServicePlus is a generic application to provide an electronic delivery for allthe services provided by The
services to beneft the citizens at Centre, State or Local level primarily Government to Citizen (G2C) and Government to Business (G2B). The services provided are either demand driven or mandated by the legislation. The services.

provided by Government can be categorized as:

1. Regulatory Services: Regulatory services are services ike trade licence, permit for construction of a buikiing etc that can be denisd by the Goverment,
2. Statutory Services: Statutory services are services like Issuance of Birth/Death cerfificate which cannot be refused by Government,
3. Developmental Services: Developmental Services are services or schemes provided by Government for the benefit of cilizens lie NREGS, 14, Old age Pension stc.

The following are the salient features of the software -

Service(s) wil be created online
Ciizens will be submiting applications online

Service units wil be able to receive application onine

Service units will be able to veriy documents and application fee onine
Service units will be able to escalate application to some ather person, in the case of absence of dealing authorky, online
Ciizens will be monitoring Application status online
Private Service Access Providers wil be participating in the application receipt/submission and service delivery process onine

and Local Governments are providing various

B Apply for serv

© View al available serv

ew Status of Application Show 10~ entries

bmit Feedba SLNo.

Showing page 1 071
<

Permission for abstraction of water

Permission for Usage of water for irigation Purpose

Permission of water usage for Non-lrigation purpose
Notary Online Appiication Registration Kerala

Permission for Construction of Structure over an Irrigation Work

= Themes ~ Language ~ 3
Apply For Services / View All Available Senices
view KERALA Services
Search
T Service Name Department Hame

Irrigation Department Kerala
Irrigation Department iKerala
Irrigation Department Kerala
Department of LAW

Irrigation Department Kerala

First | Previous - Next = Last

>



6. View all avallable services ag)am Galkl@ JeQuwlaf “Notary Online
Application Registration Kerala® link @oa@@m®,.

Apply For Services | View All Available Senices

view KERALA Services
Show 10 ~  entries Search:
SLHo. t Service Name Department Name
1 Permission for abstraction of water Irrigation Department Kerala
2 Permission for Usage of water for Irrigation Purpose Irrigation Department Kerala
3 Permission of water usage for Non-Irrigation purpose Irrigation Department Kerala
4 Department of LAW
5 Permission for Construction of Structure over an Irrigation Work Irrigation Department Kerala
Showing page 1 of 1 First = Previous Mext = Last
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FORM 1

[See rule 4(2)]

Applicant Details

Name of ths appicant - FathersHUSDaNs nams -
Dats of Birth ~ Moblis Humbsr +
Gendar - O mae O Femaie O Tramsgenser UL CEATIEE e Crse O st O osc O canerst
E-Mall - Addrsss of Appikant -
pitrct = Please Select v e
Practicing in as (courts) - e ‘Area of Prachics (Infandsd by tne appicant) + @
[ cnmwet
[ Tastion
[ mewme
Enrolimant Dats of ths Bar Councl (Pisess upioad saff-sttsstsd Stats th grounds for rsquirment of mors Notariss ~
scannsd copias) -
Enroimsnt Humbsr ~
Upioaa Appacants Photograpn - @ (rowee | w Stats the nams of the oel arsa and nams of court Where ns Intencs
) to prastes as an Advosats -

The applicant, thersfors, prays that the Govemment be pleesed to appoint 2nd somit him =< 2 notary under and by virtus of the Noterss Act, 1352 (S5 of 1952), and ctsuss {2) of rule 3 of Notanss Rulss. 1352, to practicsin

The appiicant practicss s an Advocsts

The numbsr of notariss ot the tor thersof

Dated 051112022

Upioad Applicant's Signaturs - [Browss... | w
[ nagrse ~

Additinnal Netails
Department of LA

Apply to the Office *
Department of LAW (STATE)

Word verification

O

Please enter the characters shown above
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8af (20 KB 0ol &:30e)88 s0eaed 6and@adg)
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Zip, jpg, jpeg, Pdf, dwg a0@@3 Gano@:@0Q)

LLB cllgl crvudgladlendlo qui@e MUodHieaomlQ aldda] (5 MB aie®
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enId@ @oemavlell@d mlmee ma@dsesam Enrolment crudgladlendlod auiwe
MLOBUBSODIQ  aldh@a] (5 MB QUeX®@ @Ryd00)M Zip, jpg, jreg, Pdf, dwg an@@d
Ga00@20Q)

@@ 2JCl@3 HIBWIBM TVIWe MVIBHUBAFODIW ald@a] ((al0MB BHIBW/@RHYWID

H$BW), 5 MB Q1e®@ @oyd0oqyam Zip, jpg, jpeg, Pdf, dWg a0@@3 6a00@20Q)
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MaNIQOEIMIW] Wa (afal) Qdafloal @O0 Gandemd mmicleald -
6aled allaloaruoileald nIMWealSIQIIMIET.

canoem mo: 0471-2518380

so-ealed :  keralanotaryonlineportalhelp@gmail.com



	6. View all available services എന്ന പേജില്‍ പ്രവേശിച്ച് “Notary Online Application Registration Kerala” link അമര്‍ത്തുക.

